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Dated: 2Sth April,2024

Notice for Inviting Puhlic Commcnts

Irollowing Mcthod havc bccn approved by thc Scicntific l)anel on Mcthods of Sampling
& Analysis in its 4.3.d mecting held on 22.12.2023:

i) Method for determination of Z-and 3-MCPD fatty acid cstcrs and glycidol
fatty acid esters in ediblc oils and fats by acid transcsterification

2. Bcfore thc samc is finalized, lhc comments/views/suggcstions of the stakeholders arc
solicitcd.

3. The commcnts/suggestions; if any, should bc furnishcd to ITSSAI in thc prcscribed
format [Anncxure-l) within a period of 30 days oi the publication ol'this noticc on the
website th rough ema il (sp-sa mpl i ng@ fssai.gov.i n).

4. It may kindly bc notcd that only such ol'thc commcnts/suggcstions would bc takcn
into consideration as arc furnishcd with supporting scicntific evidcncc.

|oint I)ircctor, QA & l)ancl coordinator (SPMSAJ

s p-sa m pling(a) lssa i.gov. in

It3alasubramanian.K)



Annexure –I  

Subject: Notice “Public Comments on (i) Method for determination of 2-and 3-MCPD fatty acid esters and glycidol fatty acid esters in 
edible oils and fats by acid transesterification” 

FORMAT FOR SENDING THE COMMENTS AND SUGGESTIONS 
 

S.No. Name and Address of 
the Organization/ 

person, contact 
number and Email 

 

Method Relevant section on 
which comments are 

being provided 

Comments/ 
Suggestion 

Rationale Reference to the 
supporting Scientific 

Evidence 

Remarks; if any 

        

        

        

  
 
 
 
Date:                                                                                                                                                                                        Name and Signature:                                  
 

Place:    


